MATTERS RAISED WITH THE PERMISSION
Obscenity and vulgarity in various reality shows on TV channels
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MR. DEPUTY CHAIRMAN: This is a very serious matter. ...(nterruotions)... | am sure the

Government will take note of it. ... nterryotions)...
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MR. DEPUTY CHAIBMAMN: Hon. Members can give notice and we can have a structured

discussion.... (Interryotions ...

SHRI M. VENKAIAH NAIDU (Karnataka): Somebody from the Government can reply.

..(Interruptions)...

SHRI 8.8, AHLUWALIA: We want & discussion on ft. ...(nterruptions)... The Government

should take nate of it. ... (Inferruptions ). .

MR. DEPUTY CHAIRMAN: Parliamentary Affaire Minister is nat there. ... (Interruptions )... On the

cbecenity, the Government should take nate of it. ... Jnterruotions ...
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MR, DERPUTY CHAIBMAMN: Government will take nate of it. If you want a discussion, Government
i readly for discussion. ... (Interrugtions ... AT 53 STEY . (LT ...

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; THE MINISTER
OF STATE OF THE MINISTRY OF EARTH SCIENCES; THE MINISTER OF STATE IN THE PRIME
MINISTER'S OFFICE; THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEWANCES AND PENSIONS; AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY
AFFAIRS (SHRI PRITHVIRAJ CHAVAN): Sir, if you permit, we are ready for a discussion.

. (Interruptions ...

MR. DEPUTY CHAIRMAN: Government ig ready for discussion. ...(Interuptions)... 7 e
ready B, T TR ST S9N structured discussion TNl .. (EIEH)... $H &1 ¥ YN Bo4 T 2
1T 93 S1ST #01 X0 Tiepe e

196



